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Implementation of Orders of Third 
P ly  Commission in Service Matters

•161. SHRI RAJNATH SONKAR 
SHASTRT: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether it is a fact that all the 
recommendations of the Third Pay 
Commission on service matters were 
applicable tQ all the Central Govern-
ment employees irrespective of their 
working in any department; and

(b) what stepu have been taken by 
the Home Ministry to ensure that or-
ders issued by it arc implemented by 
all and extended to others whom the 
orders issued by it are not automata 
cally applicable?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH): (a) No Sir Re-
commendations pertaining t0 service 
conditions of the generality o; Central 
Government employees are applicable 
to all sections of employees irrespec-
tive of the departments in which they 
may be working unless such recom-
mendations are related to particular 
sections of employees.

(b) Orders issued on recommenda-
tions which are of general applicabi-
lity to all Central Government em-
ployees either stand implemented au- 
matically or are expected to be im-
plemented by the various M inistries 
Departments. As regards the exten-
sion of these orders to employees not 
covered automatically, the extent of 
applicability/implementation has been 
left to the concerned Departments to 
decide after detailed examination.

Universities Study inf  Pollution of 
River Ganga

•162. SHRI GHULAM MOHAM- 
KHAN: Will the Minister of

pleased to lay a state-

it is a fact that a num- 
shies had been entrust-

ed with the work of studying the ex-
tent of pollution in the river Ganga 
and suggest ways to minimise It;

(b) if so, the details thereof;

(c) whether the universities, asso-
ciated with the work. have submitted 
their projects to the Union Govern-
ment; and

(d) if so. the broad featupeu there-
of?

THE MINISTER OF PLANNING 
4SHRI S. B. CHAVAN); (a) to <d). 
At a Conference of Vice-Chancellors 
of Universities and Directors of Re-
search Institutes located all along the 
Ganxa held in the Planning Commis-
sion on 21st December. three
'. luster Groups of the Universities 
and Research Institutes were »et 
up to prepare coordinated research 
project ̂  for the study of the 
Ga'iga in »P it* aspect? including 
pollution These Croups haw  yet to 
finalise their proposals

On€ Union-one Project Principle

•163. SHRIMATI PRAMILA 
DANDAVATE

SHRI RAVINDRA VERMA:

Will the Minister of LABOUR be 
pleased to *Utc:

la) whether an exercise has been 
undertaken to enforce one-unit-one 
trade union principle in the Centrally- 
run services and projects;

(b) if so. the details thereof; and

(c) which are the prominent «er- 
vices and projects where the exercise 
is being carried out?

THE MINISTER OF STATE IN 
THE MimSTRY OF LABOUR (SHRI 
BHAGWAT JHA AZAD): (a) No.
Sir.

(b) and (c).«Do not arise.




